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Four units bave been , regiatered 
. with the DGTD durins 1981·83 and 
, one Industrial Licol1Ce has been :Issued 

in 1983 for Oaya district. Further, 
aocordios to the "Action 'Plan" prepar-
ed ,by tbe District , lDdustries Contre, 

... here arc two larle/mediam industries 
, ill tbe district. 

(c) There is no proposal presentl, 
under . consideralion of the PlaDAinl 
Commission for setting UP of any IUae 
and medium industrial unit in Oay. 
district of .Bihar In the Centra) Public 
Sector. 

• Rhesus Macaques III the Co_atr,' 

4067. SHRI R.P. OAEKWAD: 
. ; Will the· PRIME MINISTBR be pleased 

to state: 

(a) whether it is a fact that tbe , . 
_ number of rhesus macaques in the 

country has considerably declined ; and 
if so, the details tbereof ; 

(b) whether the population census 
of tbe rbesus macaques and the langurs 
has been made by Government; and 

(c) the steps proposed by Govern-
ment to restrict the trappinl and also 
for conservation of the rheSDS 
population? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIOVIJA Y SINH): (a) and (b) 
No census of Langurs and Rh csus 
macaques on a c()untry-widc basis has 
been conduct cd so far. However, 00 the 
basis or observations and some localised 
.counting it call be said that the total 
population ' of these species has declined 
over the years. 

(c) Both the species are included in 
Schetue II of the Wild Life (Protec-
tion) Act ' 1972, thereby providinl )egal 
protection from huntin :.~ and commercial 
exploitation. ' Export is totally battned 
since 1977·78. 

, Settina up a Tons_lp ~1 .fI1d.l,I;~a d 
. to Allract IqdJa. , $c"_uaC • 

WOrIiJD. 'Abroa. 

40'8. SHRI 0. , BHOOPATHY : 
Will the PRIME MINISTER be pleaed 
to state: 

<a) whether Govemmeat of Andbra 
, ,tadesah have written to Oovemmcnt 
or India OD 27 AUlDst, 1983 about 
Government of India's decision to set 
up a township to attract Indian Seien-
tists working abroad aod requestina the 
Union Government to give due con-
sideration to the claim ror loeatina thil 
project at Hydcrabad, Andhra Pradesh ' : 
and 

(b) if so, the action Union Gover .... 
ment have taken in this relard '1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF SCIBNCE 
AND TECHNOLOGY.. ATO~IC 
ENERGY, SPACE, ELECTRONICS 
AND OCEAN DEVELOPMENT (SHRI 
SHIVRAJ V. PATIL) ~ <a) and (b) A 
Feasibility Report to establish a 
Technology Enterprises City in Hydera-
bad had been received for examination. 
The Report envisages financial contribu-
tion by the Oovernment by way of 
,rants and loans. Tbere is no scheme of 
tbe Government of India to provide 

~ financial contribution by way of arants 
and loans for scttiDg up townabips 
where manufacturinl activities . would be 
undertaken by non-resident Indios. 
Any financial a~si8tancc in this relard is 
to be arranged by the eDtreprCD~urs 
themselves from the financial institu-
tions. A set of incentives are. however, 
available to non-resident Indians for 
atartinl manufacturing wits in the 
country and these can be availed or by 
lDdian 8cientis\s workiog abroad and 
desirous of setting up , any unit •• 
Assistance in providiol information and 
arranging 'meetings with G~vefDJDent 
Departments and agencies ia beiDllivCD 
by the Government of India to such 

, Scientists; Government of India ., have 
conveyed these to Andhra Pradesh 
Government. 




